., THE RUBBER (AMENDMENT) ACT, 1994

v No. 33 or 1994

Lo , [19th May, 1894.]
An Act further to amend the Rubber Act, 1947. .

Bx it enacted by Parliament in the Forty fifth Year of thie i{epubl_ic
of India as follows:—

1. This A¢t may be called the Rubber (Amendment) Act, 1994.

Shory
title.
24 of 1947, “2. In secticn 12 of the Rubber Act, 1947, in sub-section (1), for the  Amend-
words “fifty naye paise”, the words “two rupees” shall be substituted. :z‘:f(—m“f
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